179 Written Answers

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (SHRI BABAGOUDA
PATIL): (a) and (b) The innovative JRY was
introduced in 1993-94 to implement Special
& Innovative projects to prevent migration of
labour, enhancing women's employment
opportunities and to benefit special groups of
people or areas which were getting by passed
by ongoing rural development programmes.

(c) to (c) The projects sanctioned to State
Governments and NGOs under the scheme
are monitored by this Ministry. On sample
basis, some projects were also evaluated by
NIRD. The evaluation studies reveal that the
projects sanctioned under Innovative JRY
were largely beneficial to the areas and
people for which they are sanctioned.

Employment at block level in rural areas

2774 SHRIMATI CHANDRESH
KUMARI: Will the Minister of RURAL
AREAS AND EMPLOYMENT be pleased to
state:

(a) the total number of eligible persons
provided employment at block level under
Rural Areas Employment Scheme during the
last three financial years, States and Union
Territory-wise;

(b) whether record of such employment is
available in each block office of each district
under States and Union Territories;

(c) whether Government propose to
reconstitute blocks of all States and Union
Territories ensuring that the benefits of the
scheme as in part (a) reach to all the villages;
and

(d) if so, the details thereof and if not, the
reasons therefor with steps to be taken to
strengthen the Panchayati Raj
Institution?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (SHRI BABAGOUDA
PATIL): (a) and (b) The number of persons
provided employment under different rural
employment and poverty
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alleviation schemes (state-wise) during the
last three years is at Annex- ure See Appendix
185, Annexure No. 68. The record of such
employment is expected to be available at
respective Block Office/ Gram Panchayat.

(c) and (d) There is no proposal with
the Central Government for
raconstitution of blocks. In order to
strengthen the Panchayats as institutions of
Self Government, the Ministry of Rural Areas
& Employment has been urging the State
Governments to speed up the process of
devolution of power and functions of the
Panchayati Raj Institutions (PRIs). The
Ministry of Rural Areas and Employment is
also supporting the State Governments in
their awareness generation, capacity building
and training efforts for elected members of
the PRIs and its functionaries.

The Task Force has been constituted under
the chairmanship of the Union Minister for
Rural Areas and Employment to study the
structure and functioning of Panchayats with
a view to ensure their proper role in
the,effective implementation of the , various
development programmes in general and
concerning the rural poor in particular.
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